GeM 7i—

Gover Azadl Ka
e Markelp!ace Amrit Mahotsav

YR

fag g&ar/Bid Number: GEM/2025/B/6467330
fedics /Dated: 19-08-2025

fas c&aasr / Bid Document

9= fAawur/Bid Details

95 dc @9 & ad@/a3T /Bid End Date/Time

03-09-2025 13:00:00

e geld &1 ali@/a@# ™ /Bid Opening
Date/Time

03-09-2025 13:30:00

5 Queper duar (de @A H arl/@ @) /Bid Offer
Validity (From End Date)

120 (Days)

FAGA/TST W IAA/Ministry/State Name

Ministry Of Health And Family Welfare

faswar @ AT/Department Name

Department Of Health And Family Welfare

IS H AFA/Organisation Name

Food Safety And Standards Authority Of India

PRIt 1 ATAA/Office Name

Fda Bhawan

a¥g 4ol /Iltem Category

Hiring of PR Agency , Hiring of Social Media Agency -
Content creation, Content response and content
moderation, Campaign Management, Response
management/Helpdesk support, Basic reporting and
analytics, Training and capacity building of internal staff, as
per the Request ..

3[4y 3@ /Contract Period

3 Year(s)

fast @ geaa 3t affs etsax (3 auf @)
/Minimum Average Annual Turnover of the
bidder (For 3 Years)

500 Lakh (s)

30l/8A a1 & fow 3T faord gHa &

ad/Years of Past Experience Required for
same/similar service

5 Year (s)

3 aveE & A3t & WSer MaAF 3era g/Past

Experience of Similar Services required

Yes

THATHTAS & fAT 31gora & anf 3R 30’ A ge vara
&I 315 ¥/MSE Exemption for Years of
Experience and Turnover

No

¥ere3m & faw & auf 3R I3 & e yaa
&I 318 ¥ /Startup Exemption for Years of
Experience and Turnover

No

fahar & AR 3T gFAdSi/Document required

from seller

Experience Criteria,Bidder Turnover,Certificate (Requested
in ATC),Additional Doc 1 (Requested in ATC)

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer
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{95 faawui/Bid Details

w1 3 AfagreRl g 3ues U T gFdardsi B
fafaer 3t ser A arer W FAfdEreRt R
e §7 Hed A #/Do you want to show

documents uploaded by bidders to all
bidders participated in bid?

No

fdz e & gHI-H qaa & U TS FeTdA
aeArh faharsit r @&l / Minimum number of

bids required to disable automatic bid
extension

da$ STl / Number of days for which Bid
would be auto-extended

fas O Rayy ANareht @b fpar/Bid to RA enabled

No

95 @ yaR/Type of Bid

Two Packet Bid

dbelichl Fediched & SR dhelihl TAARIOT &

AT AT /Time allowed for Technical 2 Days
Clarifications during technical evaluation
IqAad f9s ea /Estimated Bid Value 35000000

Hedidh ugfd/Evaluation Method

Total value wise evaluation

AT oM arell Tl S&AsT Jh3U TaTH & /

Financial Document Indicating Price
Breakup Required

Yes

$uardl faawu/EMD Detail

TsarssY da/Advisory Bank

Bank Of Baroda

suasdr IfRAYEMD Amount

1000000

$didsh faaoT /ePBG Detail

Tsarsel! da/Advisory Bank

Bank Of Baroda

required (Months).

sUidelr ufaeid (% )/ePBG Percentage(%) 5.00
SISl &7 3T 7afd (a1E) /Duration of ePBG 38

(a). ST &Y AT & IFAT STHST FT & STPab 19X Y Hafad HIy & fore s & @y g gAfdg geards

TE]d XA §| THTHS

HSIR & AT Had aEgHT & fow ar 21 Far3tt & forT Jar yerar SUAST ¥ T & urT & | ARt i 3@ Afd F g F
T T I &1/EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document
for the relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and
Service Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
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Policy.

(b).3uad) AR TUTea AT T, e Tg I gl &, anemneff & uer 3 gt arfgw| / EMD & Performance securityshould be
in favour of Beneficiary, wherever it is applicable.

arardf /Beneficiary :

Senior Accounts Officer

Fda Bhawan, Department of Health and Family Welfare, Food Safety And Standards Authority of India, Ministry of
Health and Family Welfare

(Senior Accounts Officer, Fssai)

fasmsie1/Splitting
el fasrsar ona A& foRar Ir1/Bid splitting not applied.

TH3NMSINS 31]drels/MIl Compliance

THIMSIMS Hgarer=t/MIl Compliance Yes

1. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

2. Years of Past Experience required: The bidder must have experience for number of years as indicated above in
bid document (ending month of March prior to the bid opening) of providing similar type of services to any
Central / State Govt Organization / PSU. Copies of relevant contracts / orders to be uploaded along with bid in
support of having provided services during each of the Financial year.

3. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

4. Past Experience of Similar Services: The bidder must have successfully executed/completed similar Services
over the last three years i.e. the current financial year and the last three financial years(ending month of March
prior to the bid opening): -

1. Three similar completed services costing not less than the amount equal to 40% (forty percent) of the
estimated cost; or

2. Two similar completed services costing not less than the amount equal to 50% (fifty percent) of the estimated
cost; or

3. One similar completed service costing not less than the amount equal to 80% (eighty percent) of the estimated
cost.

3ifaRs deaar /3maas 3er/Additional Qualification/Data Required

Scope of Work:1752840747.pdf

This Bid is based on Quality & Cost Based Selection (QCBS) . The technical qualification parameters
are :-

Qualification Methodology

Parameter Name Max Marks Cutoff Marks
Document
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https://bidplus.gem.gov.in/resources/upload_nas/JulQ325/bidding/biddoc/bid-8105705/1752840747.pdf

As per Table (B)- Technical
Qualification of the RFP

100 70 View File

Total Minimum Qualifying Marks for Technical Score: 70

QCBS Weightage(Technical:Financial):70:30

Presentation Venue:5th Floor Conference Hall, FSSAI, FDA Bhawan, Kotla Marg, New Delhi-110002

Pre Bid Detail(s)

Date and Time

Hed fA=Idr €3 g&arasi/Pre-Bid

-9 Ten</Pre-Bid Venue

25-08-2025 12:00:00

5th Floor Conference Hall, FSSAI, FDA Bhawan, Kotla Marg, New Delhi-
110002

Hiring Of PR Agency (1)

dmetihr fafRfPAr /Technical Specifications

faazor/

Specification

3/ Values

#R / Core

Scope of Work

PR Strategy , Event Management (preparation of event schedule and calendar) , Media
Relations , Media Monitoring , Corporate Communication , Market Intelligence Report ,
as per the Request For Proposal document attached

Support around
press management
activities required

Press Briefing , Press Conferences , Press Releases , Support with launch related
activities , Develop messages for stakeholders , Talking points for officials , Journalist
profiles , as per the Request For Proposal document attached

PR Coverage for
Events

Seminars , Panel Discussion , Workshops , Camps , Conferences , Product Launch ,
Meets , Roadshow

Target Media

Print - National , Print - Local , Digital - National , Digital - Local , TV - National , TV -
Local , Radio - National , Radio - Local

Language for
Documentation

English , Hindi , In any language as per the requirement occurs

Communication
Strategy
Reports/Reporting
Frequency

As per the requirement

us3ii /Addon(s)

31faf fafAf® gxardst /Additional Specification Documents

WA /Rafésr 3 /Consignees/Reporting Officer and Quantity
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https://bidplus.gem.gov.in/bidding/bid/downloadBuyerDoc/8105705/17528202849281.pdf

/SN WA/ Raféar gt AR Havasar
T | sfaer® /Consignee gdr/Address / Quantity to /Additional
o. .
Reporting/Officer be setas 1 Requirement
. 110002,FDA Bhawan near Bal
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 N/A

Hiring Of Social Media Agency - Content Creation, Content Response And Content
Moderation, Campaign Management, Response Management/Helpdesk Support, Basic
Reporting And Analytics, Training And Capacity Building Of Internal Staff, As Per The

Request .. ( 36 )

daeiidht RPN /Technical Specifications

faaor/

Specification

3/ Values

#R / Core

Social Media

Content creation , Content response and content moderation , Campaign Management
, Response management/Helpdesk support , Basic reporting and analytics , Training
and capacity building of internal staff , as per the Request For Proposal document
attached

Language Versions

Hindi , English , In any language as per the requirement occurs

Handles Required

Facebook , Twitter , Instagram , YouTube , WhatsApp , As per the requirement

us3ii /Addon(s)

Fresh photoshoot for

minute duration with
fresh shoot

creating a Yes
photobank

Developing video

content of 1-2 Yes

sifafs A gxardst /Additional Specification Documents

WA /Rafésr 3fAFN /Consignees/Reporting Officer and Quantity

Farg4t & A
/ Quantity

%.4./S.N

R/ Raféar

3 /Consignee
Reporting/Officer

Udr/Address

(Number of
Months for
which Social
Media
Agency is
required)

fafked maasar
/Additional
Requirement
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AT & AT
/ Quantity
. e/ Ruféar (Number of T S —
%$.49./S.N . Months for -
mﬂ' /c°n5|gnee UT-lT/Address which Social /Addltlonal
o. .
Reporting/Officer Media Requirement
Agency is
required)
e Number of
hotographs :
. 110002,FDA Bhawan near Bal P
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 36 45000 .
e Number of Videos :
1500

¥ar gro A 1 Rz & v «wf/Buyer Added Bid Specific Terms and Conditions

1. Experience Certificate for the supply of the same to any Govt/ PSU/ any renowned private organisation
along with Supply/ Purchase Order.

2. If the agency is registered under MSME or NSIC, then EMD exemption certificate needs to be enclosed.
Generic

Buyer Organization specific Integrity Pact shall have to be complied by all bidders. Bidders shall have to
upload scanned copy of signed integrity pact as per Buyer organizations policy along with bid. Click here
to view the file

4. Buyer Added Bid Specific ATC

Buyer uploaded ATC document Click here to view the file.

5. Buyer Added Bid Specific ATC

Buyer Added text based ATC clauses

1. In case of any conflict, the terms and conditions, parameter or clause specified in the RFP document sh
all prevail over those mentioned on the GeM portal. Bidders are advised to disregard any contradictory cla
uses or parameters listed on GeM. Furthermore, only the financial bid format provided in the RFP documen
t will be considered for calculating the bidder’s final quoted rate.

2. Bidders are requested to keep visiting FSSAI website and GeM portal for any update or issuance of corri
gendum (if required).

sedawor/Disclaimer

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. If any clause(s) is / are incorporated by the Buyer regarding following, the bid and
resultant contracts shall be treated as null and void and such bids may be cancelled by GeM at any stage of
bidding process without any notice:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2025/Jul/GEM_2025_B_6467330/CL10360/IPAUTH_fb552ccb-94a1-4c20-ab041752821608315_cpu@123.pdf
https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2025/Jul/GEM_2025_B_6467330/CLM0010/CPURFP_0d0b76de-153f-49d1-959e1753094484158_cpu@123.pdf

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process. (However, in bids for
attached categories, trials are allowed as per approved procurement policy of the buyer nodal Ministries)

9. Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

© N o v A

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

15. Buyer added ATC Clauses which are in contravention of clauses defined by buyer in system generated bid
template as indicated above in the Bid Details section, EMD Detail, ePBG Detail and MIl and MSE Purchase
Preference sections of the bid, unless otherwise allowed by GeM GTC.

16. In a category based bid, adding additional items, through buyer added additional scope of work/ additional
terms and conditions/or any other document. If buyer needs more items along with the main item, the
same must be added through bunching category based items or by bunching custom catalogs or
bunching a BoQ with the main category based item, the same must not be done through ATC or Scope of
Work.

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

All GeM Sellers / Service Providers are mandated to ensure compliance with all the applicable laws /
acts / rules including but not limited to all Labour Laws such as The Minimum Wages Act, 1948, The
Payment of Wages Act, 1936, The Payment of Bonus Act, 1965, The Equal Remuneration Act, 1976,
The Payment of Gratuity Act, 1972 etc. Any non-compliance will be treated as breach of contract
and Buyer may take suitable actions as per GeM Contract.

This Bid is governed by the @rar=g @1 3R erf/General Terms and Conditions, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
specified in @ra=a f&7sr 3R Uci/General Terms and Conditions is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

SIH B WA AT & TS 26 & TeH 3 AT & WY HH T AT T arel g7 & [T F Wl W ufdey & day &
T & YT H{H W TS I drel o1 & D =X 50 @A & [z ¢ & fow it or3 gom 59 a8 @3 & aren
qeTA WITAHY & wH Uohgpd allfds & e o §AT s &l s8d gureld Bl alem 3R IS o aed awon fRT S
T SHP! UIel o B W HJdY P Tcehiel FHAH el AR BIfed & AR 30 A Plefell HILars & MU @M in terms

of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which shares a
land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to undertake
compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action in
accordance with the laws.

---g=are/Thank You---
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https://assets-bg.gem.gov.in/resources/upload/shared_doc/list-of-categories-where-trials-are-allowed_1712126171.pdf
https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20250819
https://bidplus.gem.gov.in/bidding/bid/bidsla/65702453547025
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